
Central Administrative Tribunal 
Principal Bench 

 
OA No.1234/2018 

 
New Delhi, this the 27th day of March, 2018 

 
Hon'ble Mr. V. Ajay Kumar, Member (A) 

Hon'ble Ms. Nita Chowdhury, Member (J) 
  
Dr. Jinendra Prasad Jain, Aged about 59 years, 
Medical Officer, Group (A), 
S/o Late Shri Jyoti Prasad Jain, 
R/o C-56, Balram Nagar, Loni, District, 
Ghaziabad, UP -201102. 

...Applicant 
(By Advocate : Shri C. Rajaram) 
 

Versus 
 

1.    The Director General, ESI, 
ESIC Head Quarters, Panchdeep Bhawan, 
CIG Marg, New Delhi-110002. 
 

2.    Director (Medical), 
ESIC Model Hospital, Sector-24 Noida, 
Uttar Pradesh-201301. 

...Respondents 
 
 

ORDER (ORAL) 
 
 
Mr. V. Ajay Kumar, Member (J) :- 
  

Heard the learned counsel for applicant. 
 
 

2. The applicant who is working as Medical Officer in the ESIC 

(Model) Hospital, Noida, UP, filed the OA questioning the Annexure-

A/1 transfer Order No.25 of 2018 dated 22.03.2018, whereunder he 

was transfered to ESIC Medical College & Hospital, Faridabad, 

Haryana, on various grounds.  The learned counsel submits that 
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though the applicant made a representation against the impugned 

transfer on 24.03.2018, however, he could not file the same along 

with the OA.  A copy of the said representation with endorsement of 

receipt from the respondents is produced  before us today.  The 

impugned transfer order dated 22.03.2018 states that the medical 

officers who were transferred under the said order will stand 

relieved in the afternoon of 24.03.2018, if not relieved earlier. 

 

3. In the circumstances, the OA is disposed of without going into 

the merits of the case by directing the respondents to consider the 

representation dated 24.03.2018 submitted by the applicant on 

24.03.2018 to the Director General, Employees State Corporation, 

and to pass appropriate speaking  and reasoned orders thereon, in 

accordance with law and rules within 30 days from the date of 

receipt of a certified copy of this order.  No costs. 

 
4. Let a copy of the OA be enclosed to this order.  

 

    ( Nita Chowdhury)        ( V. Ajay Kumar ) 
       Member (A)                     Member (J) 
 
‘rk’  




